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Human Right Commission
270, DR. BAPU KALDATE:
SHRIMATI MEERA DAS:

Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether Government propose to
set up a Human Rights Commission; and

() if so, the details in_this regard and
by when a legislation is likely to be enac-
ted in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS AND THE MINISTER OF
STATE IN THE MINISTRY OF HOME
AFFAIRS (SHRI M. M. JACOB): (a)
to (b) The question of setting up a Hu-
man Rights Commission is understudy
of the Government of India.
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